
(HrGH couRT oF AssAM, I{AGALAND, MrzoRAM a.o enuucnAl ,RADESH)

To,

Ref:-

Smti. Jayashree Bora
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Dipak Thakuria,
District & Sessions Judge,
Barpeta.

No. HC.VIT-S8/2OO[1 t I z t C tA

Sub:- Station leave permission.

Your letter No. DJB/3153 (E) dtd. 20.11.2024

Sir,

With reference to the above, I am directed to inform you that your prayer for
station reave permission from the evening ot 22.tr.2024 tifl the morning of
25'71'2024, has been granted. The next senior most ludicial officer available at the station
would remain in charge of your Court and Office during your absence.

Memo No. HC.VII-58/2OOL1 112t I lA,
Copy to:

dated

-r{. The Project Manager, Gauhati High Court.

,1-) 2_ 1

JT. REG ISTRA RruIGI LAN

From :-

d
Dated Guwahati the /-L trl6ygrn6 er, 2024.

Yours faithfully.

SJI.
JT. REGISTRAR ruIGILANCE)

/


